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High Court, Lucknow Bench, Lucknow

Tender Notice

Sealed tender from reputed traders duly registered with
Trade Tex Department for supply of 7 Split Air Conditioner
2 ton Capacity with AVR (160-260) 5 KVA alongwith
installation charges, if any, are invited on the prescribed
tender from which may be obtained from the Cash Section of
this Court on payment of Rs.100=00, only from 11:00 A.M. to
02:00 P.M. on any working day.

The willing traders may submit their sealed tenders
upto 14.11.2011, 02:00 P.M. only which will be opened on
the same day at 03:30 P.M. sharp by a committee of officers
constituted by the undersigned in presence of the traders
present at the appointed time.

(Harsh Kumar)
Registrar



